05.03.2025 SUPPLEMENTARY PRE LOK ADALAT

GROUND FLOOR, ANCILLARY BLOCK,
HIGH COURT OF DELHI

PRE LOK ADALAT MATTERS AT 2:30 P.M.

CLICK BELOW TO JOIN THE VC:

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt16

ITEM OTHER
N o CASE NUMBER PARTY NAME ADVOCATE NAME D PO RMATION
CASES PERTAINING TO PRE-LOK ADALAT
6 MAC.APP.-135/2018 THE NEW INDIA ASSURANCE CO LTD  /AWANTIKA MANOHAR, VIKAS KAKKAR &
CM APPL. 4201/2018 V/s NIKHIL SOOD & ORS (NATIONAL eOTIA, AT TEOTIA e AT

WITH MAC.APP. 140/2018 INSURANCE CO LTD )
MAC.APP. 141/2018

- AWANTIKA MANOHAR, VIKAS KAKKAR &
7 MAC.APP.-140/2018 THE NEW INDIA ASSURANCE CO LTD ASSOCIATES, HETU ARORA SETHI, JATIN

CM APPL. 4468/2018 V/s NIKHIL SOOD & ORS(NATIONAL TEOTIA, JATIN TEOTIA
INSURANCE CO LTD)

8  MAC.APP.-406/2023 SHALAK CHAND MANISH MAIN, VANDANA TANEJA
CM APPL. 7860/2025 V/s TATA AIG INSURANCE COMPANY LTD.
AND ORS
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